
BEFORE THE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH, BHOPAL 

ORIGINAL APPLICATION NO. 206/2024(CZ)

IN THE MATTER OF: 

Chandikant Jha & Anr.          ...  Applicants 

Versus 

State of Madhya Pradesh & Ors.         … Respondents 

Sr. No Particulars Pages No 

1 Application under Section 19 of the National Green Tribunal 

Act, 2010 read with Section 151 of the Code of Civil 

Procedure, 1908 seeking condonation of delay of 15 Days in 

filing of Reply by Respondent No.11/MB Power (Madhya 

Pradesh) Ltd. Along with Affidavit. 
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 MR. SHUBHAM TIWARI 

    ADVOCATE FOR APPLICANT 

  ADD.: 3/3, SHIVA WHISPERING WOODS, 

PLACE: BHOPAL           3rd BLOCK, 1st FLOOR, BHOPAL, MP 

DATED: 18.01.2025           (MOB. NO. 8815143408) 

  ENROLMENT NO.:MP/3422/2022 

I.A.No of 2025 
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PLACE: BHOPAL
DATED: 18.01.2025 
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